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Environmental Law in 
Globalised World: 
Issues & Challenges

Environment is the source of pleasure and treasure and at the same time 
it is the source of terror and agony. Earth is full of resources and that is not 
only for human being but also for use to all the animals and plants as well. 
Normal and usual use of resources is no problem but the excessive use of it, 
the nature does not sustain and ultimately imbalances the whole ecosystem. 
Subsequently excessive use of natural resources results in excessive waste or 
pollution, so much that the nature is not able to absorb, make it harmless or 
purify it. Thus, the conservation of Environment is the concern of everybody. 

The legal regimes which are in place to control some forms of environmental 
pollution viz., United Nations Environment Program (UNEP), established in 
1972, is the voice for environment within the United Nations System. UNEP 
acts as a catalyst, advocate, educator and facilitator to promote the wise use 
and sustainable development of the global environment.

The world is facing an extraordinary situation with regard to the finite extent 
of all its natural resources. Thus there is a need to find solutions, frame policies 
objectively and transparently which will be acceptable to all stakeholders at 
large, in protecting further degradation of natural resources. This ADYPU 
2nd IFDP is designed to deal with the legal issues in dealing with environment 
shared by stakeholders from all over the world. The objective of this 2nd IFDP is 
to contemplate over numerous critical issues regarding global environmental 
change and to come up with effectual solutions. Through this 2nd IFDP 
we aim to stride a path with a vision towards betterment of global 
environment as a whole and critically exploring the origins of environmental 
policy-making and changing modes of environmental governance.

2nd INTERNATIONAL FACULTY 
DEVELOPMENT PROGRAM 
(2nd IFDP)

Ajeenkya D Y Patil University (ADYPU) has been established under Govt. 
Act III of 2015 of Government of Maharashtra and is recognized by the 
University Grants Commission (UGC). The university has 8 schools, which 
run various programs at the undergraduate and postgraduate levels. 
ADYPUs programs balance global viewpoints with local reality, emerging 
technology with traditional wisdom, and existing knowledge with 
revolutionary thinking. To develop new solutions that elevate the quality 
of life for every Indian by utilizing the new knowledge created, ADYPUs 
internationalisation initiative is geared towards incorporating varying 
intellectual, ethnic, and cultural elements to the campus environment, 
encouraging different voices, thoughts, ideas, and opinions.

In its pursuit of continuing excellence ADYPU is conducting an 
International Faculty Development Programme on the multidisciplinary 
theme “Environmental Law in Globalised World: Issues & Challenges” 
from 24th to 28th June, 2019. Speakers of National and International 
repute share their research experiences with the participants.

ABOUT ADYPU

THEME



SUB THEMES

Judicial Activism in Environmental Law 

Technological Advancement and Environmental Law

Law and the Environment: Pollution Control/ Biodiversity 
and Natural Resources at Global and National Level

International Water Disputes:
Towards 3rd World War

Business, Environment and 
Corporate Social Responsibility 

Environment and Academia

Environment, Globalisation and Tortious Liability

Sustainable Development and Artificial Intelligence: 
Techo-Legal Perspective

Environmental Jurisprudence / Impact of Climate 
Change on Human Rights

Environment and Rights of Indigenous People

Wildlife Trade and Crime: Transnational Challenges

Smart City v. Sustainable City

Green Tribunal: Justice to Environment

Health and Environment

WHO SHOULD ATTEND THE 
2nd IFDP

ResearchersAcademicians Industry 
Professionals



Day 2 - 25/06/2019
Morning 
Session 

10.0 am to 11.15 am Sustainable Development and 
Artificial Intelligence: Techo-Legal 
Perspective

11.15am to 12.30 pm International Water Disputes: 
Towards 3rd World War

Afternoon 
Session

1.45pm to 3.00 pm Green Tribunal: Justice to 
Environment

3.30 pm to 4.45 pm Business, Environment and 
Corporate Social Responsibility

Day 3 - 26/06/2019
Morning 
Session

10.00 am to 11.15 am Environment and Role of Academia

11.15am to 12.30 pm Environment, Globalisation and 
Tortious Liability

Afternoon 
Session

1.45 pm to 3.00 pm Environment and Rights of 
Indigenous People

3.30 pm to 4.45 pm Wildlife Trade and Crime: 
Transnational Challenges

Day 4 - 27/06/2019
Morning 
Session

10.00 am to 11.15 am Smart City v. Sustainable City 

11.15am to 12.30 pm Paper Presentations

Afternoon 
Session

1.45 pm to 3.00 pm Paper Presentations

3.30 pm to 4.45 pm Valedictory

Day 5 - 28/06/2019
Morning 
Session

Field Visit

•  9.30 am to 10.00 am Breakfast
•  12.30 pm to 1.45 pm Lunch break
•  3.00 pm to 3.30 pm Tea / Refreshment Break

All full paper submissions must have a title page, sub-theme of the paper, 
the name(s) of the author(s), affiliation(s), complete address of all authors 
including phone and e-mail address.

The title of the paper must be written in bold capital letters using 14pt 
Times New Roman font. All sub-headings should also be in capital 
letters using plain 12 pt Times New Roman font. All authors will receive 
an acknowledgment of the full paper submission and payment 
of registration fee by e-mail, after the receipt of the same.

Abstract and Full Paper should be e-mailed to. 
ifdp2019@adypu.edu.in

Day 1 - 24/06/2019
Morning 
Session 

10.00 am to 11.15 am Inauguration

11.15am to 12.30 pm Environmental Jurisprudence /
Impact of Climate Change on 
Human Rights

Afternoon 
Session

1.45 pm to 3.00 pm Judicial Activism in Environmental
Law

3.30 pm to 4.45 pm Technological Advancement and 
Environmental Law

PUBLICATIONTENTATIVE SCHEDULE

Guidelines for full paper

Research papers selected by panel of experts will be published 
in the ISSN Journal.

Abstract 300 words (5 key words)

Length of full paper 3000 words

Spacing Single

Font Times New Roman

Font size of text 12 points

Margin Half Inch (on all four sides)

Specification for paper



Please visit www.adypu.edu.in to get the complete information on 
2nd IFDP. Submit the accompanying registration form along with 
payment by post or through email.

Registration fee should be paid through online/NEFT payment. 
The transaction details should be e-mailed to the official e-mail id: 
ifdp2019@adypu.edu.in

Category of Delegates Registration Fee

Foreign Participants $ 150 USD

Industry Professionals Rs. 5,000/-

Academicians & Research Scholars Rs. 3,000/-

Dates of 2nd IFDP	 : 	 June 24-28, 2019.

Submission of Abstract	 : 	 10th May, 2019.

Confirmation for Acceptance	 :	 14th May, 2019.

Submission of Full paper	 : 	 1st June, 2019.

Last Date for Registration (Online)	 : 	 12th June, 2019.

Chairman

Prof. (Dr) K K S R Murthy
Head, School of Law, ADYPU. 
     Mobile: 72181 74083

Coordinators

Dr Vikrant Yadav 
Assistant Professor,
School of Law, ADYPU.
     Mobile: 72765 91188

Dr Samraggi Chakraborty 
Assistant Professor,
School of Law, ADYPU.
     Mobile: 76191 82637

REGISTRATION

ORGANISING COMMITTEE 
2nd IFDP:

IMPORTANT DATES

Registration Fees

For bank account details kindly refer to the registration form.

The author of selected papers will have to register and present the 
paper at the 2nd IFDP. Papers presented will be published in the 
ISSN Journal.

Paper presentation is not mandatory for attending 2nd IFDP.

Participation certificate will be given to all the participants.

Attendance for all days is mandatory.

No TA and DA will be provided to the participants.

Note:



Ajeenkya D Y Patil University, 
Charoli Bk. via Lohegaon,  
Pune - 412 105, Maharashtra, India.

ADYPU Hotline Numbers
(Only for Admission inquiries in to courses) 
+91 76767 67676 | +91 86868 68686.

CONTACT US

FOR REGISTRATION
Ms. Ruchika Sharma, 
Assistant Professor,
School of Law, ADYPU.
     Mobile: 98732 86322

ifdp2019@adypu.edu.in


